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Title: Need to revise the income limit criteria for BPL families to cover maximum number of people so as to entitle them to
food grains at subsidized rates, especially in Uttarkhand.
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MADAM SPEAKER : The House stands adjourned to meet again at 2.15 p.m.

13.03 hrs.
The Lok Sabha then adjourned for Lunch till Fifteen Minutes

past Fourteen of the Clock.
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